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Annexure No. RJ 01 : The Judgement of Hon’ble Civil Court  

(Senior Division),Uttarkashi (30/10/2021) 
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Annexure No. RJ 02 : The Decree of Hon’ble Civil Court  

(Senior Division),Uttarkashi (30/10/2021) 
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Annexure No. RJ 03 : The Judgement of Hon’ble  Court of 
Assistant Collector  

(First Class), Uttarkashi (14/07/2020) 
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Annexure No. RJ 04 : Land Record/ Khatooni- 00105, 

Which clears Applicants as Bhoomidhar/owner of that land 
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Annexure No. RJ 05 : Reports Of Revenue Department, 
Dated 14.04.2015 
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Annexure No. RJ 06 : Certified copy of documents from Civil 
Suit No. 65/2017 – Objection document, (pages from 32 G1 to 32 G2) 
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Annexure No. RJ 07 : Certified copy of documents from Civil 
Suit No. 65/2017, –Defendants' Written Statement (Reply) 
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Annexure No. RJ 08 : RTI reply received from the Office of the Public 

Information Officer / Assistant Engineer, PWD, 

                       Bhatwari Uttarkashi. (Letter No. 670/RTI/ dated  

                        15.5.2025), 

228



Page 49 of 116 
 

 

 

 

(Letter No. 602/3/ Bhoo.A, dated 11.3.2016) 
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(Letter No. 653/RTI/ Bhoo.A, dated 17.3.2016) 
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Annexure No. RJ 09 : RTI Reply from the office of SDM Bhatwari 
– (Letter No. 894/PA-RTI/2025) (Revenue Inspector Report) 
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Annexure No. RJ 10 : Notice under Section 80 of the CPC, 1908 – 

                   dated 16.02.2025, by Applicants to the Respondents 
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Annexure No. RJ 11 : Reply to the Notice by Respondents 
(Letter No. 516/Notice/Bhoo. A.) – dated 08.04.2025. 
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Annexure No. RJ 12 : Order sheet of the Execution Case 
03/2025 in Hon’ble Civil Court Sr. Divison Uttarkashi. 
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Annexure No. RJ 13 :Execution Application (Case No. 03/2025) 
under Order 21 Rule 32. 
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Annexure No. RJ 14 : Reply to the Notice by Respondents 
(Letter No. 516/Notice/Bhoo. A.) – dated 08.04.2025. 

 

Annexure No. RJ 14 : Disposal Order sheet of Higher Revenue Court, 
Gardwal Mandal, dated on 11.03.2024 . 
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Annexure No. RJ 15 : RTI Letter from the Office of PWD 
Bhatwari, dated. 14.05.2025. 
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Annexure No. RJ 16 : RTI Reply from the office of DFO, 
Uttarkashi –(Letter No. 20/22-1(9), Kotbangla – dated  03.07.2025) 
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(Letter No. 20/22-1(9), Kotbangla – dated  03.07.2025) 
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Annexure No. RJ 17 : Judgement of Tehsildaar Bhatwari, 
Uttarkashi, dated on 27.07.2016. 
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Annexure No. RJ 18 :  Witness Affidavits in Case No.65/2017. 
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Annexure No. RJ 19 : Inquiry Report by the SP/DSP, Uttarkashi 
Through CM Helpline Portal Uttarakhand (Letter No. R-CO-Inquiry-

114/2025 – dated 14.07.2025) 
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(Letter No. R-CO-Inquiry-114/2025 – dated 14.07.2025) 
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Annexure No. RJ 20 :Letter of Respected MLA of Gangotri 
Vidhan Sabha to Respondents. 
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Annexure No. RJ 21 : Photographic Evidences 
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Victim crying in the front of  Executive Engineer with their family 
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BEFORE / AFTER 
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Victims on their destructed Orchard/land 
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Upcoming Forest of Protected Cedor (Deodar) trees from 
the Dead End of the HARSHIL – MUKHWA – JANGLA 

Road towards Jangla 
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